
01.05.2013                                  FOR PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

01.05.2013
COURT NO.4       
(DIVISION BENCH-4) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE V.KAMESWAR RAO

FOR ORDER
1. CM APPL. 6436/2013 F. HOFFMANN-LA ROCHEE CHETAN SHARMA
   IN RFA(OS) 92/2012 LTD & ANR PRAVIN ANAND

VS. CIPLA LTD. SHRAWAN CHOPRA
PRACHI AGARWAL
PRATIBHA M. SINGH
ANUSUYA MEHROTRA
UJJWALA JEREMIAH
ANAND GROVER
NEHARIKA 
MANIKA ARORA
MIHIR SAMSON
SUHRITA MAJUMDAR
DOMINIE ALVAVES

2. CM APPL. 6433/2013 CIPLA LTD PRATIBHA M. SINGH
   IN RFA(OS) 103/2012 VS.F. HOFFMANN-LA ROCHEE ANUSUYA MEHROTRA

LTD & ANR UJJWALA JEREMIAH
PRAVIN ANAND
SHRAWAN CHOPRA
PRACHI AGARWAL
NAYANTARA SANYAL
ANAND GROVER
NEHARIKA 
MANIKA ARORA
MIHIR SAMSON
SUHRITA MAJUMDAR
DOMINIE ALVAVES



01.05.2013                                  FOR PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO.34 [E-COURT]    
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

AT 2.15 P.M
1. CRL.A 857/2009 SANJAY @ PANJI S.P. KAUSHAL

VS. STATE VARUN RAI SHARMA
RICHA KAPOOR

2. CRL.A 858/2009 KESU @ PAWAN S.P. KAUSHAL
VS. STATE VARUN RAI SHARMA

RICHA KAPOOR
3. CRL.A 860/2009 GUDDI S.P. KAUSHAL

VS. STATE VARUN RAI SHARMA
RICHA KAPOOR

COURT NO. 24    
HON'BLE MR. JUSTICE P.K. BHASIN

FOR PRONOUNCEMENT OF JUDGEMENT
1. CRL.A 94/2000 NANAK CHAND K.B. ANDLEY

VS. STATE OF DELHI M.S. SHAMIKH
M.N. DUDEJA

COURT NO. 12  
HON'BLE MR. JUSTICE SURESH KAIT

AT 10.30 A.M
1. MAC.APP. 36/2012 BAJAJ ALLIANZ GENERAL RAJAT BRAR
   CM APPL. 453/2012 INSURANCE CO. LTD RUPENDER SINGH
   CM APPL. 5479/2012 VS. RAM AVTAR YADAV J.N. SINGH

ROHIT

COURT NO. 32   
EXTENSION BLOCK (FIRST FLOOR)                         
HON'BLE MR. JUSTICE R.V EASWAR

AT 2.15 P.M

1. CRL.A 251/1996 SHABNAM @ MUKRI@ ABDUL K.B. ANDLEY 
QAYUM M. SHAMIKH
VS. STATE H.J.S. AHLUWALIA

    HIGH COURT OF DELHI                            
    30TH APRIL, 2013                             REGISTRAR (LISTING)


